NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 23.03.2021 (TUESDAY)
COURT — 1V (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. Kanthi Narahari,
Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | IDBI Capital Markets & Securities Ltd. | Pratiksha Sharma Shiv Kumar Suri
(Ins) No. 524 of Vs. Nikita Thapar
2020 JBF Petrochemicals Ltd.
2. I.A No 333 of RS Infra Projests, Rakesh Kumar
2021 in Comp. Through Proprietor Ram Babu Sharma
App. (AT) (Ins) Vs.
No. 828 of 2020 | Supreme Infrastructure India Ltd.
For Admission (After Notice)
3. Comp. App. (AT) | Inkel Ltd. Surekha Raman
(Ins) No. 83 of Vs.
2021 Shaji Mathew & Anr.
4, Comp. App. (AT) | Talha Yunus Sareshwala Heena George Diwakar Maheshwari
(Ins) No. 1115 of | Vs. Aditya Vikram
2020 Parsoli Motor Works Pvt. Ltd. & Ors. Singh-R2
RichaSandilya-R1
5. Comp. App. (AT) | Vipul Ltd. & Anr. Sarojanand Jha C.S. Chauhan-R1 &
No. 11 of 2021 Vs. R2
Solitaire Capital India & Ors. Avni Sharma-R7 &
R8
With Rahul Malhotra-R9
6. Comp. App. (AT) | Karamchand Realtech Pvt. Ltd. Renu Gupta Vinay Nair
No. 20 of 2021 Vs.
Solitaire Capital India and Ors.
7. Comp. App. (AT) | Axis Trustee Services Ltd. & Ors. Abhishek Swaroop Diwakar
No. 18 of 2021 Vs. Maheshwari
SREI Equipment Finance Ltd.




8. Comp. App. (AT) | Fine Handling and Automation Pvt. Ltd. | Swetab Kumar
No. 27 of 2021 Vs.
Eepos Fine Rail Systems India Pvt. Ltd.

& Ors.
For Hearing
9. Comp. App. (AT) | Amit Suresh Bhatnagar Manu Aggarwal Ravi Sharma
(Ins) No. 1029 of | Vs.
2020 Bhuvan Madan
10. | Comp. App. (AT) | Manjunath Dasappa & Anr. Arjun Asthana Kaustav Saha-R1 to
No. 67 of 2020 Vs. R5
Transglobal Power Ltd. & Ors.
Copy to: -
By the order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar
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